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No. 97

2.07 P.M


Ch. Prem Singh, Hon’ble Speaker in Chair

	1.
	2.08 P.M
	The House congratulates Shri Raj Kumar Chauhan, Hon’ble Minister of Urban Development on his birth day.

	2.
	2.09 P.M
	Question Hour: Starred questions No. 122, 124 to 126 were asked and replied.  Replies to starred questions No.121, 123, 127 to 140 and un-starred questions No.146 to 188 were placed on the table.

	3.
	3.00  P.M
	   The Chief Minister made a statement on the issue raised by Dr. Jagdish Mukhi on 26th March, 2008 regarding the script of text book “Culture in India:  A Ancient”. 

Members of Opposition not satisfied with the statement given by the Chief Minister and continued shouting slogans causing disturbance to the proceeding of House.

	4.
	3.15 P.M.
	 Shri Arvinder Singh Lovely, Minister of Education moved the Motion that the members of Bhartiya Janta Party expelled from the House for three days sitting.

Motion was put to vote and adopted.

Following members are expelled from the House:-

1. Dr. Jagdish Mukhi

2. Shri Harshvardhan

3. Shri H.S.Balli

4. Shri Jai Bhagwan  Aggarwal

5. Shri R. N.Bansal

6. Shri Mohan Singh Bisht

7. Shri Sahab Singh Chauhan

8. Shri Vijay Jolly

9. Shri Kulwant Rana

10. Shri O.P.Babber

11. Shri Moti Lal Sodhi

12. Shri Puran Chand Yogi

13. Shri S.P.Ratawal

14. Shri Dharam Deo Solanki

15. Shri Karan Singh Tanwar

16. Shri Subhash Sachdeva

17. Shri Mange Ram Garg



	5.
	3.20 P.M
	Chief Minister clarified the position giving details on the script of book “Culture in India: A Ancient” of University of Delhi.

	6.
	3.22 P.M
	Shri Rambir Singh Bidhuri proposed condemning the behaviour of BJP MLAs. for distorting the facts and misleading the House. The same was unanimously agreed by the House.

	7.
	3.24 P.M
	Special  Mention (Rule 280): Following Members  raised matters under 280:

1. Shri Ramesh Lamba (Minister of Education intervened.)



	8.
	3.27 P.M
	The Chair informed the House that the information regarding the murder of Shri Rajbir Singh, ACP, Delhi Police has been received from the Commissioner of Police as desired by the House.

	
	
	Special Mention (Rule 280) contd….

2. Shri A. Dayanand Chandila A

3. Shri Baljor Singh

4. Shri Amrish Singh Gautam

5. Shri Veer Singh Dhingan

6. Shri Surender Kumar

	9..
	3.37 P.M
	Statement by Minister.

Shri Arvinder Singh Lovely, Minister of Education made a statement regarding compensation of Rs. 1 Lakh on the death of a girl student in Trans Yamuna area

	10.
	3.39 P.M
	Pre        Presentation of Report:

Dr.(Smt.) Kiran Walia presented  the First Report of Women & Child Welfare  Committee.


	11.
	3.40 P.M
	Adoption of Report:

     
   Shri Brahm Pal

         Shri S.P.Ratawal   moved the following Motion
                  “That this House agrees with the First Report of the Committee on Welfare of    Scheduled Castes, Scheduled Tribes & Other Backward Classes presented on 26th March, 2008.”

            Motion was put to vote and adopted by voice vote.

	12.
	3.41 P.M
	Papers to be laid on the Table:

      Smt. Sheila Dikshit, Chief Minister  laid the copies of the 6th & 7th Annual Report of the Public Grievance Commission pertaining to the period 2003-2004 & 2004-2005 alongwith explanatory memorandum

	13.
	3.42 P.M
	    Introduction of Bill

‘THE DELHI SIKH GURDWARAS (AMENDMENT) Bill, 2008(Bill No. 2 of 2008)’:

The Minister of Education introduced ‘THE DELHI SIKH GURDWARAS (AMENDMENT) Bill, 2008(Bill No. 2 of 2008)’ with the leave of the House.

	14.
	3.43 P.M
	BUDGET (2008-2009)

          1.   Dr. A.K.Walia, Finance Minister replied the discussion on the Annual Budget (2008-2009) presented in the House on 24th March, 2008.

           2. Consideration and voting on the Demand for Grants((2008-  2009):

The Minister of Finance to move that the Demand for Grants for the year 2008-2009 be considered.

The demand for grants were considered and passed.

 3. Appropriation (No. 2) Bill, 2008: The Minister of Finance introduced    the ‘Appropriation (No. 2) Bill, 2008 with the leave of the House.

The Minister of Finance moved that the bill be considered.  

The Bill was considered by clause-wise.

The Minister of Finance moved that the bill be passed.

The Motion was put to vote and adopted.

	15.


	4.10 P.M
	House adjourned up to 2.00 P.M on 28th March, 2008.
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